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BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH: KOLKATA

ORIGINAL APPLICATION NO.218/2024/EZ

SANJAY KUMAR NAYAK ... APPLICANT
-VERSUS-

STATE OF ODISHA

& OTHERS ... RESPONDENTS.

COMPLIANCE AFFIDAVIT FILED ON BEHALF OF

RESPONDENT No. 88fashiisfiekfiar Tash
Notary Govt. of india

I, Sri Siddharth Shankar Swain, aged about 34 years, S/O:-

Subash Chandra Swain, at present working as Collector, Puri,

At/Po-Puri, Dist:-Puri do hereby solemnly affirm and state as -

51 ddnark & B
COLLECTOR, PURI

follows:-

. That, I am the newly added Respondent No.8 in the present
O.A. I am well acquainted with the fact of the case and

competent to swear this affidavit.

. That, the present affidavit is being filed in compliance to order

dated 09.01.2025 passed by this Hon’ble Tribunal.

. That, it is respectfully submitted that, on the self-same ground
two numbers of O.H.R.C Cases bearing No. 1540 of 2024 and
\No 1604 of 2024 and NHRC Case bearing No.
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780/18/12/2024 were instituted and the matter has duly been
enquired into by the Superintendent of Police, Puri, CDM &
PHO, Puri, Deputy Fire Officer, Puri and Deputy Collector,
Emergency, Puri who have submitted their reports vide letter
No. 2270/DHRPC dt 28.08.24, No. 3243 dt. 27.06.24, No. 681
dt. 28.06.24 and No. 1916 dt. 28.06.24 & 1025/Emer.
dt.20.02.2025 respectively.
The Xerox copy of letter No. 2270/DHRPC
dt 28.08.24, No. 3243 dt. 27.06.24, No. 681
dt. 28.06.24 and No. 1916 dt. 28.06.24 &
1025/Emer. dt.20.02.2025 are filed herewith
as ANNEXURE-A/8 Series.

That, it is respectfully submitted here that, as the Chandan
Jatra is a traditional festival of Lord Shree Jagannath for a long
period of 21 days, police arrangement was made considering
all aspects of law & order and other probabilities there in. In
this arrangement, all concerned such as S.P. Puri, SDM. Puri,
CDM & PHO. Puri, AFO Puri were intimated for their role,
duties and responsibilities in connection with Chandan Yatra.
Briefing was also made by the Supervising Officers in the
respective areas of duty. Proper co-ordination was maintained

with the Temple Officials who were involved in the festival.

40 yrs, S/o- Budhia Bhoi, (2) Nutan Bhoi, age- 15 yrs, S/o-

Biddnaty - 5 BWa
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Chandan Bhoi, both are of Barabati, Bhoi Sahi, P.S-Sadar,
Dist- Puri and (3) Raju Telenga @ K. Raju Rao and others
brought some crackers to Narendra tank in a Trolley Rickshaw
pulled by one Sri Raju from his house at Khandia Bandha
(about 250 mtrs from Dasa Tutha) through Devi Ghat Bridge
and stocked those crackers on the North-West corner of
Narendra Tank without taking permission from the competent
authority. No one could notice the Trolley Rickshaw with
firecrackers. The police personnel also could not get any
information from the public regarding the same. The temple of
Narendra Tank is located on the South- East corner of the
pond, so the police control room, medical team, firefighting

units were stationed near the Chandan Temple. The crackers

51(,‘\(;“/1_&;1 Hn 2 5 (VN0
COLLECTOR, PURI

were kept by those persons at the North- West corner of the
pond. At about 10.10 PM the holy ‘Chapa” (Canoe) of Lord
Jagannath started. Chandan Bhoi and his associates without
taking any precautionary measures or intimating the police,
fire department and without expert persons for display of
fireworks, Chandan Bhoi and his associates ignited one shot
‘%C’M which lost its direction after ignition and hit the stack of
crackers kept at Dasa Tutha. After such misfire all the stacked
crackers came in contact with fire and exploded. As such due

to such explosion people gathered near by area were affected.

\

ZU S Being intimated, the police and fire swung into action and
/'... w:‘i‘-_ a‘:-k .r"‘ < :
"y/{‘)’ Sl %\ rushed to that place. They evacuated and rescued the injured
- / . \
&

/ ‘*/: ' \,\.\ + from that place of occurrence to D.H.H Puri for treatment.
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Immediately with the intervention of District Administration
and Police Administration as many as 25 Ambulances were
arranged. Special Green corridor had been made and within
shortest time all the injured were shifted to different higher

medical institutions.

6. That, it is respectfully submitted that, due to such fire mishap
about 42 persons sustained burn injury out of them 30 nos. of
burn patients attended the District Headquarters Hospital, Puri
on that day. Out of 30 nos. of burn patient, three nos. of patient
with minor burn (less than 10%) were kept in the existing Burn
Unit of DHH, Puri. Rest 27 nos. of patient with severe burn
injuries were shifted to higher centers with the help of

Ambulances for better and effective treatment.

&é&hﬂa“ﬂ' 5 vwam
COLLECTOR, PURI

7. That, it is humbly submitted that, nine patients were attended
at their home by Mobile Health Unit on daily basis and now
they are cured. One Clinical Psychologist, District Mental
Health Programme, DHH, Puri had been engaged for their

85;«&{/‘ counseling and other psychological support. The Govt. of
Odisha is bearing cost of all medical treatments of the

deceased and injured persons. .

8. That as regards payment of compensation to the deceased

persons, it may be mentioned here that total 17 persons have
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A & "i\ been died due to explosion of fire crackers in Chandan Jatra at




Narandra Pokhari. Out of them, NOK’s of 15 (fifteen)
deceased have been paid ex-gratia amount to the tune of
Rs.4,000.00/- (Rupees four Lakhs) each and in respect of rest
two deceased persons, one is unidentified and in another case
the Special Relief Commission has been moved for sanction
and release of fund. Further, the NOK’s of some of the
deceased have been paid @ Rs. 40. 000/- as financial
assistance out of the Red Cross Fund apart from the ex-gratia
assistance. Further, some of the injured persons have been paid
Rs. 20,000/- and Rs. 30,000/- respectively as financial

assistance out of the Red-cross fund.

The copy of the list of the payment of ex-
gratia against deceased persons along with
proof of payment and list of the injured
persons along with proof of financial

assistance are enclosed as Annexure-B/8 &

C/8°

&fﬂ@f" 9. That, it is respectfully submitted that, for the unfortunate

8™
5

™~ \\ Nayak of Brahmakundi, P.S Charichhak and their assistants

incident Kumbharpada P.S Case No.181 dtd 30.05.2024 U/S
286/324/326/304/34 IPC/U/s 3, 4 and 5 of the E.S Act / 5 of
Orissa Fire Works and Loud speaker regulation Act 1958 has
been registered against the person who committed the offence,

who have assisted them. Tutu Kumar Swain, Prasanta Kumar

%, 1 udhia Bhoi & Jagannath Rout were arrested alleging of

AU ek

5 ddinat &S

COLLECTOR, PURI
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selling of crackers on 03.06.24 and forwarded to Court.
Gobinda Nayak who was accompanying Chandan Bhoi to
Charichhak for purchasing of crackers was arrested on
05.06.24 and forwarded to Court. The case is now sub-judice.
It is pertinent to mention here that no one has applied for
obtaining permission for display of fireworks and as such no

permission has been given to any one for display of fireworks.

. That, it is respectfully submitted that, as per the order dated

30.05.2024 passed in OHRC case No. 1540 of 2024, the
Superintendent of Police, Puri and Deputy Fire Officer, Puri
have been instructed not to allow the display of fireworks in
any crowded places vide letter No. 1734(2)/ Judl. Dt.
28.06.2024.
The copy of letter No. 1734(2)/Judl. Dt
28.06.2024 is filed herewith as ANNEXURE-D/8

10.That, the directions of Hon’ble Supreme Court and Hon’ble

National Green Tribunal are being followed from time to time
and the superintendent of Police, Puri, Fire officers and
Tahasildars and other line departments have been instructed
accordingly to follow these guidelines and make necessary
enforcement as and when required. Awareness of the public is
being made from time to time through print media and

electronic media by Govt. All concerned are requested to use

) , green crackers with reduced sound during Diwali function. It

%
e

"‘\"1'5 further pertinent to mention here that, the order dated

4 At - 5 wan

(COLLECTOR, Puay
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29.10.2021 provided by the Hon’ble Supreme Court is strictly
followed for providing of temporary fire crackers shop license

during Diwali festival.

I1.That, it respectfully submitted that, parallel Cases are now
running in the court of the Hon’ble Commission, N.H.R.C.,

New-Delhi and O.H.R.C. Bhubaneswar.

12.That, this deponent craves leave of the Court to submit further

affidavit/affidavits, if necessary in future.

13. That, the facts stated above are true to the best of my

knowledge and belief based on official records.

Identified by:-
e
_— £ ‘l)‘amq“q’ﬁ W
Argégéﬂ’% Deponent.

COLLECTOR, Pul

CERTIFICATE

Due to non-availability of cartridge papers thick white
papers used.

‘; > —_— :“‘ E‘;\h
y ".l"‘_,éuttack é\lm?—\
B PARTHA SARATHI NAYAK

\ f- i
S Date: 21022025 ADDL. GOVT. ADVOCATE

Solemnly Afsns & Signed
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cuovi. of India
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P ‘. ANNEXURE‘NBSJEW
3 Q\/ ' ?’ OIHSHA« POL!C _ :
L "3 BISTRICT HEADQUARTERS: PURY
q;l}fp IDHRPC Date. @ /08/2024.
1o
The Addl District Magistrate, Purl.
Ref: - Letter No.2231/OHRC Dt.20.08.2024 corresponding i OHRC Case
No.1604 of 2024,
Sub: - Submission of Action Taken Report on the petition of Sri Prasanna
Dash.
Sir

n the letter and subject cited above, it is 10

. T
was entrusted to Sri V. P Pati, OPS-L.
e has subiaiiled
R B

‘ In inviting a reference ¢

ior'mate that the petition of Prasanna Dashi

. $.P. Puri for enquiry and submission ¢ of report. Accordingly, !

s memnv/acnm taken report. The enquiry report has already been submitied

Hon'ble Commission vide this office letter No.1901/DHRPC dt.22.57.202% under

intimation te vour office vide No.19 SMHERPC d1.22.07.2024. However, the copy
|
|

of said leier with c:uqu.f/ rcpuﬂ is t:nuuacu nt‘rt,WHD for mno Dﬂm&

Al This is for favour of kind information.

_ e
Yours faithtuily

X,

1\
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wdicial, Collectorate Pur®
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op1sA POL s, pURE
GTRICT HEADQUAKZ ===
B L pate,  BA-10712024
0 j;’»}{?/ /DHRPC
The Registrar, g
Cl;c;?shatiwnan Rights C onumss‘lofl. .
- .751007, E-matl>- {nic. .
Bhubaneswar 75 o No.lé% of 2024

D1.05.07.2024 in OHR

Gachet
ition of Prasannd Ku. Das, Sachetan

Letter No. IZQE&!‘OHRC

. . D
Submission of Action Taken Report on the P

Nagarika Mancha,Puri.

cited above it is to intimate that,
~ L
the enquiry 0N the maiter and ne

With reference to the OHRC case and subject
rt is enclosed herewith for kind

Vishnu Prasad Pati, OPS-1, Addl. S.P., Puri was entrusted with
submitted his enquiry report. A copy of said enguiry Iepo

lvae
nas

perusal.
Yours fait}kﬁiﬂly
(/
.
s ez i
oW AL
upf:ruétenclem of Poipe.
Memo No. /403 /[DHRPC Did. 22 /07/2024.
Copy submitted to the Addl. Secretary Lo Govt. of Odisha., Home Depa BBSR for
/i -
ASIAAM
1.

%’f‘j” AT A
A *WWL‘J f
ihiendent of Police, Pur

“fzmo No. /§93 /DHRPC td. AL /07/2024.
Copy submitted to the Spl. D.G of Police, HIRPC, Odisha, Cuttack - favour of

kind information. ’j
Superiftténdent of Policé, Puri.
td. AL /07/2024.

Nieme No. 1984 /DHRPC
Copy submitted to the I.G of Police, CR, Cuttack for favour of kind info?:‘gazion.

g
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Pur,

K

favour of kind information.

% V| OF

Su e‘rﬁ]&hﬂy{ Y BAlina Dy

o i JAC IDE : upetinithdent of Police, Purl,
e 'Mé’_g v P | Did. 9. /07/2024,

Copy submitted to the District Magistrate & Collector, Puri for favour

information.
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ice, Fluri/
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-
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Prane of Shree Jagannath), Rama Knnln;n tl :' | l‘l-%.f ’L;V‘”Y duy the wdols of Madan Mohan {1 fulant
Doy Lokanath Dey, LNll'lk'lm‘hc‘awnr Dc\'.nud}( k= n e Fandabi .Jambcswm ey, Markanduswas

aKi : apal Lochan Dey) comes to entrance Narendra Tank and they

moved n the tank in two number of boats. This year the festival was observed from 10.05 24 to 29/30 03 24
“‘-’*"”_ There was congrepanon of devotees around the temple to witness the festival. For sooth observance of
the festval a meeting of Chhatisa Nijog was held at Niladri Bhakta Niwas, Puri on 24.04.24 under the
charmanship of Chiefl Admimstrator of Shree Jagannath Temple, Puri. In this regard a resolution was
prepated by Temple Admumnistration and supplicd to all concerned, As this a traditional festival of Lord Shree
Jagannath Temple for a long period of 21 days, police arrangement was made considering all aspects of law &
order and other probabilities there m In this arrangement all concerned Departments were intimated for their
role and responsibilitics relating to the arrangement. The copies of police amrangement were communicated 1o
Collector & Dist. Magistrate. Pur/SDM, Puri/CDMO, Puri/AFO, Puri/all Supervising Police Cfhcers
Scparate requisttion to Collector & Dist. Magistrate, Puri, CDMO Puri, Asst Fire officer Pun, Supdt Engr R

. B Pun. Dy GM, TPCODL, Puri were sent to make necessary logistic arrangement for observance of the
funchon Briefing was conducted on 10.05.24 at 11.00 AM a1 R O, Puri involving all Officers/men mobihized
for the dutics in connection with Chandan Yatra. The duties commenced at 2.00 PM on 10.05.24 followed by
iefing by the Supervising Officers in the respective areas of duty. Proper co-ordination was maintamned
wore involved in the festival During this yara many Jagas ( Traditional

spot by
wyats), Clubs and private parties are displaying cracker shows as @
SHO-

v h Lo Tamanl -
with the Temple staff who

evmnasium), Nijogas (Qrganization of sevi
(oken af tradition & custom. Accordingly on 29.05.2024 sone locals such as 1. Chandan Bhoi(20;
Budhis Bhoi. (2) Nutan Bhoi(15), $/0-Chandan Bhot, beﬂf.érc of Barabati, Bhoi sahi, P.85-Sadar, Disr-Puri
and (3) Raju Telenga @ K. Raju Rao and others brought some crackers to Narendra tank and stecked those
crackers on the North-West corner of Narendra Tank. The temple of Narendra tank is located on the South-
East corner of the pond. So the police control room, medical team, fire fighting units were stationed near the
Chandan temple which is located on the sonth-East comer of the pond. The crackers were kept by those
o comer of the pond. At about 10.10 PM the holy Chapa of Lord started.
oted persons wanted to start display of crackers. At ihat tme huge numbers of

persons al the North- wes
ad of the pond). The crackers were also stacked on

Subscquently the above n
devolees were congregated at the Dasa tutha (Paving Ro
nNerendra Tank. This place is located on the opposite side of the police camp 25 well as

that paving road of the
and his associates came up near Desa Tutha to start

medical and fire fighting unit. The said Chandan Bhoi
ackers where the devotees surrounded from each side. Without taking any precanfionary measures
and fire (who were present on the opposite side of the pond), Chandan Bhei and ug

finng of cr
fion after ignition and hit the stack of crackers kept at Dasa

or intimating the police
associates ignited one shot which lost its direc
Tutha Afier such misfire all the stacked crackers came in contact with fire and exploded All those crackers
were shot and rocket types. for which after such accidental ignition those crackers moved n projeciiies W
different directions. As the place was surrounded by many devotees and spectators, those fired crackers which
were moved in projectiles hit directly to those devotees and spectators which include women and children. As
a result of such incident. the people who came in direct contact with those fired crackers and eogulfad with
fire. Due to presence of explosives and gun powders in those crackers the flames rapidly engulfed those people
when the crackers hit. Being intimated, the police and fire swung into action and rushed 1o that place. Thev
and rescued the mjured from that place of occurrence to D.HLH Puri for treatment Getning this
tor, Purt and S.P, Pun armved w0 DEL Puny
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ed to be shifted to lugher medical situnon
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_______ g‘x
OHR(" U._g___t
UBLIC HLALI 1 OI“H(,LR I’URI

i T\.\,\\\b Letter No. q[i’,l Li /C_Qu Mcdl/DaLed 57 ‘ {’ ut '
.. . G 63\ o7
To - |
j :
| YA ;
! The Additional District Magistrate, Puri
i
Subi- Submission of compliance in relation to OHRC Case Nol 10 of a(}/fi filed by Sri
| : Subhransu Sekhar Udgata, Human Rights Activist.
Ref:-  Letter No.1653 dtd.24.06.2024 of the Additional District Mz‘igfst‘rate, Purt.
\V\ D
/S\,L _ . .
(\u In inviting a reference to the subject cited above, I am to submit herewith the action
L\ }CO ken report on the unfortunate hcident of Fire Cracker  accident ocewrred  on
dt.29.05.2024 at Narendra Pokhari , Puri in order to comply the OHRC Case N0/1540 of

2024 liled by Sri Subhransu Sekhar Udgata, Human Rights Activist.

@

Management of Burn Cases on the day of incident i.e, 29.05.2024.:-

L. Total 30 (thirty) nos. of burn patients (victims of said

attended the DI, Puri on that

fire cracker acci ident)

2. First patient namely A. Aju Rao, ages 13 . years atter uian the LdS_Ll;tﬂ_\,’ of DHH, Puri at

10:25 PM on 29.05.2024.
3. 3 (three) nos. of 1 patients with minor burn (< ]U,u) were kept in the existing Burn
Unit (2 bedded) of DHH, Puri.

4. Rest 27 (twenty seven) nos, of patients with severe burn injuries (80-1009%) were

relerred  to higher centers by the help of 18 Ambula inces (10 Nos.-of 108

Ambulances, 04 nos. of Govt. Ambula Mces & 4 nos. of Pvt. Ambul lances) for better
treatment after providing necessary First-Aid treatment at DHH, Puri

5. The last patient was referred fr om DHH, Puriat about 11:52 PM on that day.

6. "D Yaswant Jakhar, Junior Resident, SIMCH, Puri:and Dr. Sulkanta Kutnar Dacsh

Emergency Meg lmue) were present in Lasudlty on duty at tlh ttime.

1 e, @y
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“J, ,S]ME !E Puri and Dr., Akshaya

m%? 7 . Jyoti R m]m Moh: m(zlm, Asst Prof. (Sul fery),
v Kumara Naik, Sr. Consultant [Smpwy) IJ!H{ qus WEre ;‘)lcsuri in Surgery
[ Department on duty at that time, ; '

8. l!pun recelpt of such mass Cz S 11 y cases, ulhu iur torg and @idﬂ were mf"ormed

mne Lo addrms uu: 5 tuahon for

ami a8 moﬁt of the

cases were serious in nature they were wlcmuzl to hngJ cr*nlc..r‘, irn b(,tteﬂ and
effective treatment

e Home visit by Mobile Health Unit to hmlSc_Qf‘t;Ilé- \:/ietin_ls':.:-f'

1. Total 9 (nine) nos. of patients (victims of said fire cracker accident) were
attended at their home.

2. They are being treated at their home by our Mobile Health Unit on daily basis,

3. Now, 4 (four) patients are cured and 5 (five) patients are getting treatment on
daily basis.

The details of treatment provide by MHU team on daily basis are enclosed herewith,

¢« Psycho-Social Intervention to the victims of Fire Cracker Incident :-

patient undergoing various stages of adjustment is faced with emotionsl
wdlenges tike adoption of new ideas about themselves and their body, new body

“4EC A : thimage that accompany physical recovery. Hence, the aeed of

rvention with the victims ol severe burns is very myuch important
< VAT Y Boribienl IO AL,
parid Mohanty, Clinical Psychologist, District Menta! Health Proef:
i ) Aok, S ¢ MLEGGa. frgetivll | 1\"5’. amimne,
HH, Purt is making home visit for Pey OC ' '
s making home visit for Psycho-Social Intervention with the victims for

thelr counseling and other psychelogical suy
: inseling and other psychological support and the process is ongoine. The
~ . o .Ion

detatl report in this regard is enclosed herewith.

i o By Folbed o bz CRIRVEY | oyr 11 ) . i
i | PAVOLUN OF VOur igindg irformation and RECESsaly action

Li- As above. ¢
12 AS apove, Yours fa mm]ii

et b DNl Fete 7 I e 1 i
Chief District Medical & P um ic Health Officer, Puri
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ol ?
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[l diopuri-¢ls@gov.n
Pl 06752-252101

it

Date: 28.06.2024

A | No. 681/ PRI CRI
{ f;}} i W

F o b

”,‘4"»

The Additional District Magistrate, Puri

Sub: -Submission of action taken report on the unfortunate incident

41d.29.05.2024 at Narendra Tank, Puri during the closing ceremony of

Chandan Yatra. :
kel = Nounk  pbhiue Aeden Mo IG,_fs:a,/:ﬁ'u dh A .JL‘“{s% Jf’f;zbj

Respected sir,

Ls directed, a report is submitted for kind perusal. At the outset |

e grief over the accident because of fireworks during the

LIDEESS Y axXirent

wo ceremony of ChandanYatra, populariy known as Chapa Khela that has

led 1o signiticant loss of human lives. |
2 The ceremony of Chandan Yatra/Chapa khela takes place on Narendralank ;
hich is @ water body.The ritual is conducted on two boats attached to each g
her with another escort boat. About 20 persons perform the ritual on the |
?

vater body. The devotees and spectators watch the proceedings from the
~mbankment of the tank.
Sipee the rituals are performed on a large water body the District
driinistration, the Temple Administration as well as the Police
Administration had sought for deployment of life guard and make necessary
arrangement for the pilgrims. The Temple Administration vide letter
085085 did.1/5/2024 requested to deploy Fire Brigade personnel with
wcliinery as usual as in previous years. Vide Letter 1482, dtd. 3/5/2024 the
district  Administration requested  to make necessary arrangement for
sprinkling and pouring of water near Shri jagannath Temple. Vide Letter
No.6116 did. 9/52024, the Police Administration requested to depute one Fire

Brigade unit and required number of life Guards at NarendraTank and also to

Dep ™ Scanned with OKEN Seanie
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i _:;.:. ‘EE:.. kg

irst, 10 i’i::apsmii in case the bo al mpwm md um h le- mmui jwhm are

ed for waler rescue, Were 10 save hmw

crters the water body and has 1o be e %u\,d then we were ﬁf‘;"

ned duty was performed with necessury profes \mm!l*« n ‘m(i\‘m

Tyt \.‘i LEtih

4 Aside from the duty assioned to the Fire Department, there was a crowd
L IMVERHTEE bt T T Fyroug ing Ceiee
surbance. Someone in the crowd was bursting fire-works. Preventing any

i disturbance by members of the crowd was neither the lawful task of the

Fire Department personnel nor we are trained, equipped to deal with unruly

:

4

< Under the Odisha Fireworks and Loud Speakers (R egulation) Act, 1958 a5

amended. this department is not competent 10 prohibit public display of

Five Officers. though wear uniform, are not empow ered to intervene in any

. of crowd disturbance, nor are trained to do so. Fire department does not
rewulate crowd events in any manner.

7. The personnel of Fire and Emergency Department have no jurisdiction or
it 1o cause an enquiry, investigation and/or take any such measure
dor the Code of Criminal Procedure, including the power of prosecution in
ch matters. They cannot regulate a crowd or order dispersal of crowd or
direet a crowd or use foree.

[his Department has absolutely no role to play in respect of license and

N

public display of fireworks _ Similarly, there is no such provision under the

Fplosive Act or Rules empowering or casting a duty on the departiment 1o

restrict public display of fireworks.

A reconstruction of the event would show that a member of the crowd was

bursting lire crackers, which secidentally ignited the other crackers and i

Dep
dicial, Coltectorate Pyr

-
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'%%% A reconstruction of the event would show that a member of the crowd was

b@ting fire crackers, which accidentally ignited the other crackers and In

ceconds many persons in the proximity caught fire. T he incident took place in

wicro-seconds because o * the velocity of the pam(,l(,s released by the

sceidental igniting of a large aumber of fire crackers. There was no scope for
the Fire Department to intervene in such incident.

10. Some persons jumped Into the water body, three of them were rescued

promptly by our staff.

It is very clear that our staff had shown no negligence and had attended
to their responsibilities with utmost seriousness and professionalism. The
neident was a result of crowd disturbance. There was nothing that our staff

uld have reasonably done to prevent the incident and the horrendous loss of

lile that it had caused.

ML

)"—/’—" Jk [ [ "\ ’i

- w\i \{:

Deputy Fire Officer,

Puri Circle, Puri

T‘\[Lw, % ‘@@(Eak

e
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OF THE{COL_LE_C_TOR,&DISTR_IQIHM_AQISTR:A;\IE PURI
7ot 06752- 222033 (R) 222034 (0) FaxNo.: 223939 ek
wobsite: www.puri.nic.in E-Mail: drm= puri@nicin

(Emergency Section)

Letter No.{ A \§ /Emer Dt, 28. 06- A03Y

The Deputy Collector,
Judicial Section, Puri.

24 filed by Sri SubhfanSLl Sekhar Udgata, HRA,

Sub:- OHRC Case No. 1540 of 20
Nandan Vihar, Bhubaneswar, Dist. Khurda.

B-210, Jagannath Complex,

Ref:- Memo No. 1654/Judl. Dt 24.06.2024.

Sir,
he subject cited above, am to furnish
it of ex-gratia/compensation

in fire cracker

With reference to the letter ont
herewith the required information regarding payme
o the NOKs of the deceased as well as to the injured persons
uring Chandan Yatra on dt. 29.05.2024
|
|

explosion incident at Narendra Pushkarini d
‘A and B for favour of information and

alongwith proof of payment in Annexure
necessary action.

Yours faithfully,

ol NA o oscVy

:».e “') e N
Q\ L il
‘W;q&':},‘\b.\‘

Dy. Collector Emergency, Puri.

| -~ A L ¢ S -~ E:
Memo No. ¥ \ {, /Emer. Dt. B. 06 A 04

warded to the Steno to ADM, Puri for kind information of ADM,

o .
k;'. : .'gt"\

P ./»-";';“'\‘u L
Dy. Collector Emergency, Puri
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’“@rmmm T OF EX GRATIA ASSISTANCh TO NOKS OF THE DECEASED WHO

7 ( DIED DUE TO NARENDRA KONA FIRE EXPLOSION
u**un**www*u*************_***m*n*wwm*****m*m****4******#***M*****M****“*
i | Nameofthedeceased | Age | Sex|  Address | Declared | Dateof [ Statusoffx- |
' No | | Y - _ deathby | death |  gratia |
; - ; ] , Hnspital i | amount
! ‘ : B A e L L SR (Rs. 4 Lakhs) ;
i ‘ S RajwRac,S/o-Apa 138 |M | Barabati Khandia | HiTech, | 30052024 | Paid
} l Rao : bandha, Puri = BBSR - S e
},g | [[iydnshan R.\] Swain, | 2 M Barabati, Khandia Sum 30.05.2024 . Paid
i | /0 »-Debadutta Swain | |} }nndha RUI __I_-_ic),-;pital.mwiwMWM‘ ey
'3 | Rishikesh Karmakar, |15 | M Matiapada, Puri SCR, 30.05.2024 | Paid
‘ S/u-Rajendra Cuttack
. ‘ Karmakar ol
e Somyaranjan Sahoo, |10 |M | Barabati, Khandia AlIMS, | 31.05.2024 Paid
‘i ‘ \/n__ Ra_hmdm Sahc}o_ bandha, Puri BBSR :
5 | Hemanta Sahoo, S/0- |30 | M Barabati, Khandia HiTech, |31.052024 Paid
‘ ; Ranka Sahoao bandha, Puri BBSR "
g Samridhi Sahoo,D/o- |3 ~ | F | Barabati, Khandia | HiTech, | 31.052024 1  Paid
‘ Prasanta Sahoo | ! bandha, Puri BBSR | -
i Sankar Behera,Sfo- [38 |M |  Arakhakuda, || | SCB, 31.05.2024 | P
| | Bhatruhari Behera L J Brahmagiri, Puri Cuttack
8 | Somanath Behera, $/o- | 14 | M | Barabati, Khandia SCB, 02.06.2024 | Paid

J’ ]'I'itl'Ll_l_lf’-lilﬁt‘}_]_L‘_l_'_;l =2 ] bandha, Puri Cuttack | ‘

| 9| Prasant Sahoo, S/o- | 3! *I\E | Barabati, Khandia Hi Tech, ‘ 01.06.2024 | Paid

| | Banka Sahoo I i handha, Puri J BBSR i l

10| K Aju Raao, S/o- P. Raju ; 1 |M Barabati, Khandia | lliMwL?h OTO_(JEOTZZ;IM Paid

.‘ ‘ Rao L@ 1] bandha, Puri BBSR :

11| Pratikshya Sahoo, Djo- | 6 | F | Barabati, Khandia | HiTech, | 010620241  pPaid

f ' tlemanta Sahoo bandha, Puri BBSR \ |

i' 12 ‘ Debadutta Swain, %/u FA5 M Barabati, Khandia | _ Sum- 04.06. 2024Tw Paid

| Bharata Swain | \ bandha, Puri Hospital, \
| _ [ty Efy el [ BBSR | |
13 | Rakesh Pradhan, S/o- [23 | M | Barabati Khandia | Sum:. T(m 06. 'ﬂT)T " Paid
Manas Pradhan ' bandha, Puri Hospital, | ‘
i4 Sukant Sahoo, 35 M Kotha Sahi, Im,_gil, ,, MHI?SEE, \ 02.06.2024 | Iu be Paid
| SOVNBLCR I ke ckygi e e o LR Cuttack )| ‘ o
15 | Unidentified | sl ! Ay
| (Dibyaranjan Sahoe, | L | -‘
. S/o-Dusmant Sahoo) | | | l‘

(6 | ReplhRradicy 150 M | NearBagala | 07062024 | To be paid
S/0-Babuli Pradhan Dharmashala, Puri | ‘ ‘ :
Soumyakant Baral 17 1M Laxmidharpur, ) To be paid
s/0-5ubash Ranjan | Tangi Khurdha | ‘ |

Baral ot ! b ‘ | e i
o e
//,5 % ‘\\,;

-leﬁc V{ Gy. Collector
Dep Co 9 gmﬂiﬁgzﬁi?i’?v’t
wdicial, Calleciorate Dy
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fiﬁLﬁS%!STANCEPRQV!DEﬁ ouT :
rxpmrmw AT NARENDAR PUSHE(AHIN! DURING CHANL

R T'fé.s;;.::"'ﬂm{t? ;‘:T;»hud Iy l .j;\ié‘ifié'i“: Qf =i_'._l(‘ Beneflciary Amuuul ’.anrumum d mir o M‘d €t :
“: |Basanta Kumal ‘~1||rm L’\l L mn:innpm (}ilux){‘i;’sll_ml.a Z 20 U{"
P 1m Lminul mrpln hﬂp %mr‘dh.a :
\A Near Bagla thrmamla A
| Laxmipriva Bhoi \ Al-Khanclia Band ha Barabati, !mu
.‘: xminriya Bhoi ‘ ihandia Prmglm mnimt! Puri U
b %r-z-;__-um Benera \M fa!a.mawin Puri
Biieng:: ]
|kianas Pradhan l.t\i [Khandia Ba -.dim Rmclhat! P
e
\m_:r\ luahasti, Gupnm thPur
s loul, At-Khandia Bandha, Barabati, Purt —© F
hat . Dl \:'n—lfi's.,-\m_‘i.i.: Bandha, Barabati, Pu(_i_m Tk 8 :i;_
il ol & L;‘\tI"H.n-.i'.di_:.zg\._e_lh;x, Barabati, Puri i uis X i
 puayantl Gumansinghy - -,,H Hanidia Bandha, barabati, Puri ‘ 3 s
fu S Iur!; p Bandha, 8 AT hati, Puri _E_ ﬂ Ul
i ia B 3 At-Khantia Bandha, Barabatli; Puti ! X
I ARG - el
) Pinky i _|AtKhandia Bandha, Barabaty, Puil ! = A )
| in P o i :‘ilrl‘i- I 4 }"lu_s Barab ,17:_“}.",.!\;_ = l! e X
: | Bhoi N At- ;’LL__ _Hm tia .;i..giL_ _le l
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CRAR e SR AIFEYER QUdNIRE , g
OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, PURI
Tel: 06752~ 222033 (R) 222034 (0) .Fax No. : 223939

Website: www.puri.nic.in E-Mail: dm- puri@nic.in
(Emergency Section)

% w}\LWQE /Emer.Dt, 9¢ . 0% . 2035

To,
WJD'ﬁ The Deputy Collector,
' Judicial Section, Puri.

Sub:-  OHRC Case No. 1604 of 2024 filed by Sri Prasanna Dash, Sachetan Nagarika
Mancha, Puri.

Ref:- Memo No. 2232/Judl. Dt.21.08.2024.
Sir,

With reference to the letter on the subject cited above, I am to send
herewith the required information regarding payment of ex-gratia/compensation to
the NOKs of the deceased as well as to the injured persons in fire cracker explosion
incident at Narendra Puskarani during Chandan Yatra on dt.29.05.2024 along with
proof of payment in Annexure-A and B for favour of information & necessary action.

Yours faithfully,
o
Enclo As above /Mm/m/" 2.
2012/25
Dy. Collector Emergency, Puri.
Memo No. | 26 /Emer.Dt. 20.09 -90 a5

Copy forwarded to the Steno to ADM, Puri for kind information of ADM, Puri.

Iy aq) .
20
Dy. Collector ergency, Puri.
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PAYMENT OF EX-GRATIA ASSISTANCE TO NOKS OF THE DECEASED WHO
DIED DUE TO NARENDRA KONA FIRE EXPLOSION

****************************#*********************************************************

S1 | Name of the deceased | Age | Sex Address Declared | - Date of Status of Ex-
No death by death gratia amount
Hospital (Rs. 4 Lakhs)
1 P.RajuRao, S/o-Apa |38 | M Barabati, Khandia Hi Tech, 30.05.20_24 Paid
Rao bandha, Puri BBSR
2 Kriyanshan Raj Swain, | 2 M Barabati, Khandia Sum 30.05.2024 Paid
S/o-Debadutta Swain bandha, Puri Hospital
3 Rishikesh Karmakar, |15 | M Matiapada, Puri SCB, 30.05.2024 Paid
S/o-Rajendra Cuttack
Karmakar
4 Somyaranjan Sahoo, 10 | M Barabati, Khandia AIIMS, 31.05.2024 Paid
S/o-Rabindra Sahoo bandha, Puri BBSR
5 Hemanta Sahoo,S/o- [30 [ M Barabati, Khandia HiTech, | 31.05.2024 Paid
Banka Sahoo bandha, Puri BBSR
6 Samridhi Sahoo, D/o- | 3 F Barabati, Khandia Hi Tech, 31.05.2024 Paid
Prasanta Sahoo bandha, Puri BBSR
7 Sankar Behera, S/o- [38 | M Arakhakuda, SCB, 31.05.2024 Paid
Bhatruhari Behera Brahmagiri, Puri Cuttack
8 Somanath Behera, S/o- | 14 | M Barabati, Khandia SCB, 02.06.2024 Paid
Prafulla Behera bandha, Puri Cuttack
9 Prasant Sahoo, S/o- 35 | M Barabati, Khandia Hi Tech, 01.06.2024 Paid
Banka Sahoo bandha, Puri BBSR
10 K.AjuRao, S/o-P.Raju | 10 | M Barabati, Khandia HiTech, | 01.06.2024 Paid
Rao bandha, Puri BBSR
11 Pratikshya Sahoo, D/o- | 6 F Barabati, Khandia Hi Tech, 01.06.2024 Paid
Hemanta Sahoo bandha, Puri BBSR
12 Debadutta Swain, Sfo- |35 | M Barabati, Khandia Sum- 04.06.2024 Paid
Bharata Swain bandha, Puri Hospital,
BBSR
13 | Rakesh Pradhan, S/o- 23 | M Barabati, Khandia Sum- 04.06.2024 Paid
Manas Pradhan bandha, Puri Hospital,
BBSR
14 Sukant Sahoo, 35 | M Kotha Sahi, Tangi, SCB, 02.06.2024 | Case record approved. Af
Cuttack Cuttack .Func.l recen:-ed from SRC,od
it will be disbursed.
15 Unidentified
(Dibyaranjan Sahoo,
S/0-Dusmant Sahoo)
16 Ranjit Pradhan 27 |M Near Bagala 07.06.2024 Paid
S/o-Babuli Pradhan Dharmashala, Puri
17 Soumyakant Baral 17 | M Laxmidharpur, Paid
S/0-Subash Ranjan Tangi Khurdha J
Baral

AT w% 55
m{” Q%‘M Dy. Collector, Emer, ency, Puri
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ST ———— —%’ ' :D BY FIRE CRACKER
/AL ASSISTANCE FROVIDED OUT OF RED CROSS TO THE BENEFICIARY SU"FETRES 35 2024
,.';.-:"J EXPLOSION AT NARENDAR PUSHKARINI DURING CHANDAN YATRA ON DT.29.05.

/A -
7 e 1 t sanctiongd out of Red Cross
{__Serial Yo | Neme of the Beneficiary Address of the Beneficiary Amoun :

% 20,000.00
1 |BssantaKumarSahoo  |At-Chandanpur, Ghodahata ‘ % 30.000.00|
— 2 |Subash Baral At-Laxmidharpur, Tangl,khordha z 3'o,ooo 00
L3\ Babuli Pradhan At-Near Bagla Dharmasala ‘ |

, % 30,000.00
4 Laxmipriya Bhoi At-Khandia Bandha, Barabati, Puri
o % 30,000.00
5 Laxmipriya Bhoi At-Khandia Bandha, Barabati, Puri
I % 20,000.00
L, 6 Heera Behera At-Talanuasahi, Puri
i ; . 00.00
7 Manas Pradhan At-Khandia Bandha, Barabati, Puri L ;
: .00
8 Sushama Swain At-Nuahasti, GopinathPur it
3 surendra Roul " |At-Khandia Bandha, Barabati, Puri 12000000
10 Sridhar Rout At-Khandia Bandha, Barabati, Puri % 20,000.00
11 Basanta Bhoi At-Khandia Bandha, Barabati, Puri X 20,000.00!
12 Jayanti Gumansingh At-Khandia Bandha, Barabati, Puri % 20,000.00
13 Raju Biswal At-Khandia -Bandha, Barabati, Puri % 20,000.00
4 Mama Bhoi At-Khandia Bandha, Barabati, Puri X30,000.00
15 P. Pinky Rao At-Khandia Bandha, Barabati, Puri % 40,000.00
i6 P. Pinky Rao At-Khandia Bandha, Barabati, Puri X 40,000.00
17 Debendra Bhoi At-Khandia Bandha, Barabati, Puri % 20,000.00
18 Pravati Sahoo At-Khandia Bandha, Barabati, Puri X 40,000.00
15 Sasmita Swain At-Khandia Bandha, Barabati, Puri % 40,000.00
20 Sasmita Swain At-Khandia Bandha, Barabati, Puri % 40,000.00
21 Manas Pradhan At-Khandia Bandha, Barabati, Puri % 40,000.00
i Bhikari Panda At-Nilachakara Nagar, Atharnala % 20,000.00
23 Girija Behera At-Talanuasahi, Puri % 20,000 OO‘
24 Debendra Das At-Hadagodia Sahi, Puri % 20,000.00
25 Minakshi thera At-Talanuasahi, Puri g 40'000.00
26 Nachhmi Behera At-Arakuda PS- | o
S Braha?slrf, X 40,000.00
ota X 7,30,000.00
_— B - o
\ue M
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ANNEXVRE- B/

ldicial, Collectorate. Pyr

-y
PAYMENT OF EX-GRATIA ASSISTANCE TO NOKS OF THE DECEASED WHO
DIED DUE TO NARENDRA KONA FIRE EXPLOSION
****************#*********************H**********************************************
S1 | Name of the deceased | Age | Sex Address Declared | - Date of Status of Ex
No death by death gratia amou
Hospital (Rs. 4 Lakhs
1 P.RajuRao, S/o-Apa |38 | M Barabati, Khandia HiTech, |30.05.2024 Paid
Rao bandha, Puri BBSR
2 Kriyanshan Raj Swain, | 2 M Barabati, Khandia Sum 30.05.2024 Paid
S/o0-Debadutta Swain bandha, Puri Hospital
3 Rishikesh Karmakar, |15 |[M Matiapada, Puri SCB, 30.05.2024 Paid
S/o-Rajendra Cuttack
Karmakar
4 Somyaranjan Sahoo, 10 | M Barabati, Khandia AIIMS, 31.05.2024 Paid
S/o0-Rabindra Sahoo bandha, Puri BBSR
5 Hemanta Sahoo,S/o- [ 30 |M Barabati, Khandia Hi Tech, 31.05.2024 Paid
Banka Sahoo bandha, Puri BBSR "
6 Samridhi Sahoo, D/o- | 3 F Barabati, Khandia Hi Tech, | 31.05.2024 Paid
Prasanta Sahoo bandha, Puri BBSR o
7 Sankar Behera, S/o- |38 | M Arakhakuda, SCB, 31.05.2024 Paid
Bhatruhari Behera Brahmagiri, Puri Cuttack -
8 Somanath Behera, S/o- |14 | M Barabati, Khandia SCB, 02.06.2024 Paid
Prafulla Behera bandha, Puri Cuttack B
9 Prasant Sahoo, S/0- 35 ' M Barabati, Khandia Hi Tech, | 01.06.2024 Paid
| Banka Sahoo bandha, Puri BBSR
10 | K.AjuRao,S/o-P.Raju | 10 | M Barabati, Khandia HiTech, | 01.06.2024 Paid
Rao bandha, Puri BBSR
11 | Pratikshya Sahoo, D/o- | 6 F Barabati, Khandia HiTech, | 01.06.2024 Paid
Hemanta Sahoo bandha, Puri BBSR
12" | Debadutta Swain, S/o- |35 |M | Barabati, Khandia Sum- 04.06.2024 ~ Paid
Bharata Swain bandha, Puri Hospital,
BBSR o
13 | Rakesh Pradhan,S/o- [23 | M Barabati, Khandia Sum- 04.06.2024 Paid
Manas Pradhan bandha, Puri Hospital,
BBSR N
14 Sukant Sahoo, 35 | M Kotha Sahi, Tangi, SCB, 02.06.2024 fﬁ;; :ff:i b ot
Cuttack Cuttack it will be disbursed.
15 Unidentified
(Dibyaranjan Sahoo,
S/0-Dusmant Sahoo) .
16 Ranjit Pradhan 27 |M Near Bagala 07.06.2024 Paid
S/0-Babuli Pradhan Dharmashala, Puri o
17 Soumyakant Baral 17 | M Laxmidharpur, Paid
L S/0-Subash Ranjan Tangi Khurdha
Baral . '
e ol

Dy. Collector, Emergency, Puri
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- ANNEXURE= e/f*ﬂ
BENE#IClARY SUFFERED BY FIRE CRA
ATRA ON DT.29.05.2024

-@’-"CIAL ASSISTANCE PROVIDED OUT OF RED CROSS TO THE
EXPLOSION AT NARENDAR PUSHKARINI DURING CHANDAN Y

et : e

S anctioned out of Red Cros

/{_g,eria-t No | Neme of the Beneficiary Address of the Beneficiary Amount sanctiong o

| \“1\ Basanta Kumar Sahoo At-Chandanpur , Ghodahata : %;U’,GO0.0

b 2 Subash Baral At-Laxmidharpur, Tangl,Khordha %3'.0,000.0

L 3 |Babuii Pradhan At-Near Bagla Dharmasala ' o

4 Laxmipriya Bhoi At-khandia Bandha, Barabat), Pur! ;;'_:,ooo‘c

i‘ 5 Laxmipriya Bhoi At-Khandia Bandha, Barabati, Puri %20 000.C
L 6 Heera Behera At-Talanuasahi, Puri -

7 Manas Pradhan At-Khandia Bandha, Barabati, Puri b

8 Sushama Swain ° At-Nuahasti, GopinathPur L20,0000

g surendra Roul * |At-Khandia Bandha, Barabati, Puri % 20,000

10 |sridhar Rout At-Khandia Bandha, Barabati, Puri SO0

11 Basanta Bhoi At-Khandia Bandha, Barabati, Puri 3 20,0004

. Jayanti Gumansingh At-Khandia Bandha, Barabati, Puri 3 20,000

13 Raju Biswal At-Khandia-Bandha, Barabati, Puri 228000

14 | Mama Bhoi At-Khandia Bandha, Barabati, Puri X 30,000.(

15 P. Pinky Rao At-Khandia Bandha, Barabati, Puri % 40,000

i6 P. Pinky Rao At-Khandia Bandha, Barabati, Puri X 40,000 (¢

i7 Debendra Bhoi At-Khandia Bandha, Barabati, Puri R EQ,OOO.(

i8 Pravati Sahoo At-Khandia Bandha, Barabati, Puri ¥ 40,000.(

15 Sasmita Swain . At-Khandia Bandha, Barabati, Puri ¥ 40,000.(

20 Sasmita Swain At-Khandia Bandha, Barabati, Puri T 40,000.(

21 Manas Pradhan At-Khandia Bandha, Barabati, Puri ¥ 40,000.(

22 Bhikari Panda At-Nilachakara Nagar, Atharnala % 20,000

23 ‘Girija Behera At-Talanuasahi, Puri % 20,000.(

24 Debendra Das At-Hadagodia Sahi, Puri ¥ 20,000.¢

25 Minakshi Be_:hera At-Talanuasahi, Puri ® 40,000.(

28 Nachhmi Behera At-Arakuda PS-Brahamgiri % 40,000.(

: Total X x 0,000.(
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T FRICAR 96 R AIRERLES QINIRE, ga

& é‘;,’?. ;\ OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE PURI
L ‘L@ miigl j:.t\ n }
i,% g/ _ v Tel: 0675? 222033 (R )?2?034 (o} rcamo 29393g
s Website: www.puri.nic.in E-Mail: dm- puri@mc in
R _
Letter No. 1734(2) /Judl. ' ' Dt.  28.06.24
To, .
The Superintendent of Police, Puril
Deputy Fire Officer, Puri
Sub: - O.H.R.C Case No. 1540 of 2024 filed by Sri Suphransu Sekhar
Udgata, HRA, B-210, Jagannath Complex, Nandan Vihar. BBSR, Dist -
Khurdha.
Sir,

In inviting a reference to the subject cited above, | am to say that the
Hon'ble Commission vide its order dt. 30.05.24 passed in above OHRC case has

been pleased to pass order that not to allow the display of fireworks in any crowded
places.

In enclosing herewith copy of the letter No. 11367/OHRC dit 03.06.24
along with copy of the order dt. 30.05.24 of the Hon'ble Commission, | would,

ﬂl

request you to act accordingly as per the directions and report compliance.

This may please be treated as Extremely Urgent.

Yours faithfully,

g

Collector, Puri
Memo No.1735/ Judl. Dt.28.06.24

Copy along with enclosure forwarded to the Sub-Collector, Puri for
information and necessary action.

Ly

Collector, Puri

udicial, Collectarate pyp
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